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Economic burden of wunecomomic
Lines

7756. SHRI K. MALLANNA: Will
the Minister of RAILWAYS be plea-
sed to gtate:

(a) whether Government propose
that the economic burden on Rail-
ways on account of un-economic
railway lines be passed on to the
State Governments concerned; and

(b) if so, the response of State
Governments in this regard?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHR1 MALLIKARJUN): (a) and
(b). The Railway Convention Com-
mittee recommended in July 1876
that If wuneconomic branch lines
are to be continued indefinitely in
spite of recur-ing losses and with no
possibility of their becoming viable,
tne authorities which desire these
lines to be run ghould share with the
Railways the unavoidable losses. In
pursuance of this recommendation,
the Railways made g critical and ob
jective review of uneconomic branch
hnes and identified 23 lines as remit-
ing closure. The State Governmenis
concernej were approached in June
1978 for their concurrence {0 the
closure of these uneconomic branch
lines or to agree to re-imburse the
losses incurred by the Railways in
keeping them in operation. None of
the State Governments from whom
replies have been received so far has
agreed either to the closure of the
lines or to the re-imbursement of
the losses to the Railways.





